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Applicant Baiju in this app'licati on u/s 19 of the 

Administrative Tribunals Act, isia·s, . has sought a direction to 
' . ... . 

the respondents to confer temporary status upon him and to 

compensate him for th·e difference ot back wages due to non 

grant of temporary status. . ' ' 

2. The applicant. has stated that he has been employed 

since 1979 as :::iafaiwala and presenti.y he is pe!,'forming the 

same duties~ but despite his having completed more than 120 

days ot service_,temporary sta~us was not granted to him, iri 
' . 

spite of the fact that several persons junior to him were 

called for screening and such junior persons were appointed 

as temporary emplo-~e.es9i The applicant made representations to 

the concerned authority as to his grievance but there was no 

response fr om them. The learned counsel f or the applicant has 

drawn our attention to a representation dated .28.7.93 {Annexur 
/ 

A-1) made by the applicant to the respondent No.2 and he wants 

the same to.be decided on merits. 

3. ·The present OA is therefore disposed of with the 

following directions :-

. i} The respondent No.2 {Ll1RM. Kota) is directed to 

decide tne representation dated 2a. 7 .93 at 

Annexure A-1 through a speaking order on merits 

in accordance with rules within a period of 

one month trom the date of receipt ot a copy 
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ot ti-1is order. 

ii) The applicant shall te at liberty to fila a 

fxia-sh OA, if :3 o adv is ad, after tha rer:i.ra::.~n-

tion is dacidad. 
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